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Through you, Sir, I would once again
appeal to the Government of India ard
to the Prime Minister to se¢ tg it that
this project is not allowed to go  out
of exis{enc, and that steps are taken to
continue it-not a¢ our cost, but if may
be done under the same Indo-British Pro.
ject. Therefore, no question of autono-
my even is involved. Th, question why
then this peculiar attitude is there
baffles me. Bug, mevertheless, T would
expect the Prime Minister to take an
initiative in ths matter and allow it to
continue. Thank you.

Reservation of Scheduled
duled Tribeg in different
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THE VICE-CHAIRMAN (SHRI SYED
SIBTEY RAZI): Shrimati Renukz Chow:
dhury-not here.  Shr J. P. Mathur.
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COMMUNAL BIAS IN - TEXTBOOK—

HINDUSTAN K1 TAREEKH—PRE-

SCRIBED FOR CLASS IX BY THR
WEST BENGAL SECONDARY

. EDUCATION
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“Akbar followed the wrong:policy of
improper generosity towards Hindus.”

.
“Ruling ¢his “negation of religion,’

“had
that

the book maintains thar this
such .a fwr—fsachjng consequence

Hindus and Muslimg came  rogether:

and no difference wag lefi:  between

faith (IMAAN) and heresy (KUFR)"



